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Written Answers

Unleaded petrol was introduced in
the four mctropolitan cities on
1.4.95 for catalytic convertor fitted
vehicles. The second phase would
cover all capitals of States & Union
Territorics by December, 1998.
This is likely to be progressively
implemcnted throughout the coun-
iry by 01.04.2000;

- Enforcement of standards for con-

trol of vehicular emission through
State Transport Authorities;

Government of Delhi has been
impressed upon to induct more
buses (preferably high capacity
buses) to augment its fleet strength
and to phase out the old buses;

Industrics have been directed to
install necessary pollution control
equipment within a stipulated time-
frame and legal action is taken
against the defaulting units.

Environmental guidelines have been
evolved for sitting and operation of
industries.

Fiscal incentives are provided for
installation of pollution control
equipment and also for the shifting
of industries from congested arcas.

Customs and excise duty exemption
arc provided to the industries for
pollution control/monitoring equip-
ment.

A scheme for setting up of Common
Effluent Treatment Plants (CETPs)
in clusters of small-scale industrial
units is under implementation.

Public awareness campaigns on the
effects of pollution have been
launched.

A network of ambient air and water
quality monitoring stations have
been set up.

More stringent norms for vehicular
emissions have been notified under
thc Motor Vehicles Rules, 1989
which have come into force from
April, 1996.
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Linking up of 12th Standard Certificate
and Saksharta Abhiyan

357. SHRI SATISH PRA-
DHAN: Will the Minister of HUMAN
RESOURCE DEVELOPMENT - be
plcased to state:

(a) whether Government have taken
any decision to link up the 12th standard .
certificate and Saksharta Abhiyan; and

(b) if so, the dctails thereof?

THE MINISTER OF STATE IN THE
DEPATMENT OF EDUCATION IN
THE MINISTERY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
MUHI RAM SAIKIA): (a) No, Sir.

(b) Docs ndt arisc.



